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(c) if so, the details thereof and if not,
the reasons therefor; and

(d) what action Government propose
to take to achieve the target of National
Highways in Gujarat by the turn of this
century?

THE MINISTER OF SURFACE
TRANSPORT (SHRI T.G. VENKAT-
RAMAN): (a) No targets have
been fixed.

(b) to (d) Do not arise.

Loss of Economy due to strike by
private bus operators

117. SHRI SURINDER KUMAR
SINGLA:
DR. SHRIKANT  RAM-
CHANDRA JICHKAR:
SHRIMATI BASANTI
SARMA:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) what is the extent of the loss to the
economy and the inconvenience caused
to public due to the recent strike of the
private passenger bus operators who
were protesting against the irresponsible
man ner in which the service tax is being
levied;

(b) what are the steps Government
have  taken to  prevent  such
inconvenience to public and the loss to
the economy due to such strike;

(c) what were the demands of the
strikers; and

(d) . the Government's response
thereto?

THE MINISTER OF SURFACE
TRANSPORT (SHRI T.G. VENKAT-
RAMAN): (a) to (d) the information is
being collected and will be laid on the
Table of the Rajya Sabha.
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Losses incurred by Indian Road Trans-

port Corporation

118. DR. MOHAN BABU:
DR. ALLALI P. RAJKUMAR:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the accumulated losses of the
Indian Road Transport Corporation;

(b) whether it is a fact that during the
last 12 years several high powered com-
mittees have recommended closure of
this ailing corporation; and

(c) the reasons for which their recom-
mendations have not been implemented
and the present policy of Government
with regard to winding up of the corpora-
tion?

THE MINISTER OF SURFACE
TRANSPORT (SHRI T.G. VENKAT-
RAMAN): (a) Presumably the Hon'ble
Member is referring to the Indian Roads
Constructions Corporation whose ac-
cumulated losses aggregate to Rs.
452.946 crorcs.

(b) Yes, Sir.
(c) It has since been decided to wind
up the Corporation.
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Sinking of Cargo Ships near Bombay Port

120. DR. D. VENKATESHWAR
RAO: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether it is a fact that a number of
cargo ships have mysteriously sank in the
sea near Bombay port in recent times;

(b) if so, the number of ships that sank
during the last one and a half years; and

(c) whether any enquiry has been made
to find out the reasons for such a high rate
of accidents and, if so, the findings
thereof?

THE MINISTER OF SURFACE
TRANSPORT (SHRI T.G. VENKAT-
RAMAN): (a) to (c) During the last one and
a half years, eight cargo ships have
sunk/grounded—3 within Mumbai Port
limits for which the Mumbai Port Trust is
carrying out preliminary enquiries. Out of 5
other cases which sank out side the
Mumbai Port limits, Director General of
Shipping, Mumbai has completed prelimi-
nary enquiry in 3 cases which indicate that
the mishaps happened due to structural
failure leading to ingress of water through
the shell opening, poor condition of the
Vessels and inclement weather conditions.
In the other 2 cases, the Directorate is yet to
complete the preliminary enquiry.

Panel to Examine new Shipping Policy

121. SHRI BRATIN SENGUPTA:
Will the Minister of SURFACE TRANS
PORT be pleased to state:

(a) whether Government's attention has
been drawn to the news item which
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appeared in the' Hindustan Times dated
August 18, 1997 captioned "Panel to
examine new Shipping Policy"; and

(b) if so, the details of the recommen-
dations of Pinto Committee and Govern-
ment's reaction thereto?

THE MINISTER OF SURFACE
TRANSPORT (SHRI T.G. VENKAT-
RAMAN): (a) and (b) Yes, Sir. The
recommendations of the Pinto Committee
Report are under consideration of the
Government.
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